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Government of lammu and Kashm\r 

Department of Forest, Environment & Ecology 
Civil Secretariat, Jammu. 

Notification, 
Jammu, the 08111 of April, 2019 

SRQ%3.~In exercise of the powers conferred by rule 3 of the Jammu 

and Kashmir Compensatory Afforestation Fund Rules, 20 18, issued vide 

notification SRO 628 dated 24th of December, 2018, the Government hereby 

establishes for the purpose of these Rules, a Special Fund to be called the 

"Jammu & Kashmir State Compensatory Afforestation Fund'' under Saving Bank 

Account of Jammu & Kashmir Bank Ltd. bearing No. 0097040500000020 in the 

name of Chief Accounts Officer, office of Principal Chief Conservator afforests, 

Jammu & Kashmir Government. 

By Order of the Government of Jammu and Kashmir 

Sd/-
(Mnnoj Kumar Dni"edi)IAS 

Commissioner/Secretary to Government 
forest, Ecology & Environment Depnrtment 

No:-FST/Innd/84/2018-11 Dated: ~8 -04-2019 
Copy to tbc:-
01. Principal Secretary to Hon'blc Governor, J&K. 
02. Principal Secretary to Government, Finance Department. , , 
03. Principal Secretary to Government, Planning, Development and Monuonng Dep:u1111ent 
04. Principal Chief Conservator of Forests, J&K. 
05. ChicfWildlifc Warden, J&K. 
06. All Head of Departments Forest Department 
07. General M•mager Government Press, Jammu!Srinagttr 
08. O.S.D. to Hon'ble Advisor (J<.). 
09. Pr, Pvt. Secretary to Chief Secretary. . F , . Environment & Ecology 
I 0. Pvt. Sccy. to Commissioner/Secretary to Government, ore st. 

Department. . QK!ID"V 
II . Pvt. Sccy, to Secretary (Technical}, Forest, EnvJronrnent & Ec 
12. Order file. 

(Riy 
Under St!(:r-"'u~ 

Forest, Envirom • 


